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IN THE CENTRAL AODMINISTRATIVE TRIBUNAL HYDERABAD BENCH H|YDERA BAD

0.A ,ND.506/96

Batuesn: Date of .Order: 2aﬁaésaé

T .Ramash Babu

&3

And oy

1+ The Executive Enginaar.
visakhapatnam
Central Public.Works Dapartmant,
\tisakhapatnams:

2. The Chief Enginser, 8euth Zens,lI,
Tilak Road, Hyderabadd

3"‘i Tha Dirscter Genaral of UWorks,
Central Public Workg Dapartmant,
Nirman Bhavan, Neuw elhi- 110 6811¢

2. .Rospondents,

Ceunsel for the pplicent ¢t Mr/SJSetyanarayana

3J£&pplicant?

antral Division Nedll,

Ceunge) fer ths Respondants ¢ Nr.NJRJDavraj.Sr.Cﬁic

C ORAM:

THE HON'BLE SHRI R.RANGARAJAN ¢ - MEMBER

(8)

%eﬂ td Sele
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Lt.ef Decisien

O.A. 5064960

ORDER

I As per Hen'ble Shri R. Rangarajan, Member (Admn.) }

The applicantlis'repérted to have w&rkeé q

the year 1987,1988 and 1989 as Draughtsman (Civil) ep ¢

The applicant has filed legter Ne.10/14/VCD II,
{Annexure A-3)

basis.

dated 13-05-93/to substantiate that he werked .o a casyal

draughtsman curing that peried. He wgs net engaged as

draughtsman after the peried mentiened in the A-3 Anne:;

“e submitted a representation te the respendents feor cq

his case fer ..gularisatieon by letter dated 12-4-93(Ang
He follewdd it upte with a reminder ip the month of Se
1995 (Annexute A-4). It is ststed by him that no reply

rec2ived for these representaticons so far,

i A

2. This OA isfiled fer regularising e serv

the categery of draughtsman(“ivil) sfter re-imstating }

service,
3. Heard Shri S.Satyanarayana, learned ceunsg
applicant and Shri N,R.,Devaraj, learned counsel fer the .
reSpGndentS .

N
4, The only directien that can be given igLR-
dispese) of the representatien ef the applicant queted

i _23-04-96.
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rure.,
ensidering -
rexure A-2) .,
ptember

has been

jce in
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]l fer the
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.2 should

abeove,
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5. ' In the result the CA is dispesed ef at the

admissien stage itself directing R-2 te dispese of the

representatien in accerdance with the rules. There willj

be ne order as te costs.

(Registry should send a copy of this OA

alengwith the judgement te R-2)

p—t—

(R. Rangarajan)
. Member {&dmn.)

Dated : The 23rd April 1996.

(Dictated in COpen Ceurt)
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0.A .NO.K06/06

1y The Executive Enginesr, )
Visakhapatnam Central Divisien NoJs11,
Central Public Werks Dspartment,
Yisakhapatnams |

27 The Chiaef Enginser, Ssuth Zene II,
Tilsk Read, Hydsrabads

3. The Diractor Gensral ef Warks,
Central Public Werks Department,
Nirman Bhavan, .

New “elhi.

43 Una_s_ﬁepy to MrgS,Satyanarayana, Adyocate,
CAT,Hydsrabad, |

5 One copy to Me oNJR sDayra j, 574 CG3C,
CAT,Hydarabad. .

6. One cepy te Library,CAT,Hydarabad,

7. Ona cepy Per duplicatas
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IN THE CENTRAL F\DP’!INISTRHTIUE TRIBUNQL
HYDERABAD BENCH HYDERABAD

THE HON'BLE SHRI R.RANGARAJAN : MA)

DATED: 23 L(r P46

!

M.ANO/R.AJE A NS,

In

 B.ALND,. 506/?5

-

ADN\TTED AND INTERIM DIRECTIONS ISSUED .

ALLOJED

DISPOSZD OF WITH DIRECTIONS

’ © R wamafas sfawor . |
Central Administrative Tribuna! | /-
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